IN THE INCOME TAX APPELLATE TRIBUNAL “SMC BENCH”, RANCHI
BEFORE SHRI GEORGE MATHAN, JUDICIAL MEMBER

(THROUGH HYBRID MODE)

3TTIRT 39Tl H./ITA No.219/RAN/2025

(fra'RoT 9§ / Assessment Year :2013-2014)

Shio Shankar Prasad, Vs. | ITO, Ward-3(1), Ranchi
Near Shiv Mandir, Mani Tola,
Kali Mandir Road,
Doranda, Ranchi

R o\ I./PAN No. : AGZPP 4979 J
(3drerreft /Appellant) -+ | (9cTdT / Respondent)

feffial @t 3R | /Assessee by | : | Shri Devesh Poddar, AR

JoTEd &Y 31T & /Revenue by ; ggi Khubchand T Pandya, Sr.

gaa%aﬁrarﬂ@/ Date of Hearing : | 26/11/2025
glyur T @/ Date of Pronouncement |- | 26/11/2025

MEA/ORDER

This is an appeal filed by the assessee against the order of the Id.
CIT(A), National Faceless Appeal Centre (NFAC), Delhi, dated 11.06.2025
for the assessment year 2013-2014.

2. Shri Devesh Poddar, Id.AR represented on behalf of the assessee.
Shri Khubchand T Pandya, Sr. DR appeared on behalf of the revenue.

3. It was submission that admittedly before the AO the assessee did not
provide the details. It was prayer that the issues in this appeal may be
restored to the file of the AO and that the assessee would explain
transactions before the AO.

4. In reply, the Id. Sr. DR did not raise any serious objection.

5. | have considered the rival submission. As it is noticed that the

assessee was non-cooperative before both the authorities below nor



ITA No.219/Ran/2025
provided any details to substantiate his claim, therefore, in the interest of
justice, issues in this appeal are restored to the file of the AO for
readjudication after granting the assessee adequate opportunity of being
heard.

6. In the result, appeal of the assessee is partly allowed for statistical
purposes.
Order dictated and pronounced in the open court on 26/11/2025.
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